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B 2024 Dated

wajesh  ishra, Advocate
Bar Council of Delhi has been
7 an Hony. Secretary of Bar

L [3

# Dethiw.ef 03.04.2024.,

T )

soeby informed that M. Rajesh Mishra, Advocate, a

awyer, a well-known figure in the legal fraternity and.
o gar Council of Delhi, has been appointed as Hony.. -
- Councit of Delhi, w.e.f. 03.04.2024.

i viishira was elected as a Member of Bar Council of

1 nrme, 10 the year 2009 and had held the post of Hony.
ut Bar Council of Delhi during the said tenure. It is his
art 28 Hony. Secretary of Bar Council of Deihi.

i all the very best for his future endeavors as Hony.
i var Councitof Delhi. B
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Col. Airbin Sharma (Retd.)

Secretary
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Emait Pancham Singh Rawat
Notification q&,&p /3’)/» R .
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From : barcouncilofdelhi@rediffmail.com Wed, Apr 10, 2024 10:44 AM
Sender : barcouncilofdelhi@rediffmail.com .42 attachments
Subject : Notification A L s
! . - Y
To :S.C. Yadav <labjlc2.delhi@nic.in>, Kanwal Jeet Arora S
<rg.dhc@nic.in>, livebsingh@gmail.com, Pancham Singh EL R

Rawat <ribranchct.ddc@gov.in>
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NOTIFICATION . b
It is hereby notified that Mr. Surya Prakash Khatri, Advocate has been i’g\fjred elected unopposeﬂséq'

A SN

Chairman, Bar Council of Delhi in its meeting held on ogth Apri\ 2024 and Mr. Rajesh ME;hn‘a,
Advocate has been appointed as Hony. Secretary, Bar Council of Delhi w.e. Q’%‘LZOM. ng&gsrdence/
office address are given below :- e ey

“1- Surya Prakash Khatri PR 1 S 5

Hon'ble Chairman i

hamber No. 212 & 213, Western Wing,
Tiu Hazari Courts, Delhi-110054

Resi:- 86, Banarasi Dass Estate, Lucknow Road,
Delhi-110054
Office :- B-17 (Basement) Dhawandeep Building, 6,
Jantar Mantar Road, New Delhi-110001 .
“310019166,
Email: it suryeadigmail.com

iy Rajash Mishra

Hony, Secretary

{hamber No. 267, Civil Wing,

Tis Hazari Courts, Delhi-110054

Oifice :- A-445, First Floor, Defence Colony,
New Dethi-110024

Resi :- C-203, Anand Lok Society, Mayur Vihat,
i"hase-1, Delhi-110091

210002221, 9811648449

ARG e ishraegmail.com

Thus is for your kind information and necessary records, please.

Col. Arun Sharma (Retd.)
Secretary

Thanks & Regards

Bar Council of Delhi 6@ w m/ﬁ(/a PN
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQS): DELHI '7 9 APP 70%’

No. Y i 2('{g‘%C}Genl./Misc./Circulation/2024 Dated, Delhi the

Sub:-  Regarding appointment of Chairman and Hony. Secretary of Bar Council of Delhi.

Forwarded a copy of Notification diary No. 1530/B dated 03/04/2024 and 885 dated

12/04/2024 received from from Hony. Secretary, Bar Council of Delhi, for information to :-

-..17 All the Ld. Principal District & Sessions Judges, Delhi/New Delhi (except Central-District).L,gJ-&"t
2. The Ld. Principal Judge, Family Courts (HQs), Dwarka Courts, Delhi. '
3. All the Ld. Judicial Officers posted in Central-District, Tis Hazari Courts Delhi.

4. The Chairman, Website Committee, Tis Hazari Courts, Delhi With the request to upload the same
on the Website of Delhi District Courts as per rule. '

5. Dealing official for uploading the same on Centralized Website through LAYERS as.per rules,

6. P.S.to Ld. Principal District & Sessions Judges (HQs), Delhi for information.

—
Wlead
i
ARKHA GUPTA)

Officer in-Charge, General Branch, (C),
District Judge, (Commercial Court),

| Tis Hazari Courts Delhi, s
[vez=—"
I ncl. As above ‘9/ wtb""p
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e Robin Sharma

intimation regarding appointment of Shri Rajesh Mishra as Hony. Secretary of Bar
c.ouncit of Delhi

#rom : barcouncilofdelhi@rediffmail.com Wed, Apr 03, 2024 12:15 PM
sepnder  barcouncilofdelhi@rediffmail.com «#1 attachment

subject : Intimation regarding appointment of Shri Rajesh Mishra
as Hony. Secretary of Bar Council of Delhi

{0 : north@ddc.nic.in, southeast@ddc.nic.in,
northest@ddc.nic.in, shahdra@ddcc.nic.in, northwes
<northwest.ddc@nic.in>, southwest@ddc.nic.in, R
Sharma <djhg.ddc@gov.in>, dba tishazari
<dba.tishazari@gmail.com>, schaec@gmail.com,
dwarkacourtbarassociation@gmail.com,
saketbarassociation@gmail.com,
info@rohinicourtbarassociation.com,
Shahdarabarassociation@yahoo.in, .
ndba2012@gmail.com, y
info@newdelhibarassociation.com, stba saletaxbar
<stba_saletaxbar@salestaxbar.com>,
clelhitaxbarassociation@gmail.com, info@dhcba.org,
dhcbar@gmail.com, Kanwal Jeet Arora <rg.dhc@nic.in>

Dear Sir/Madam,

nclosed please find herewith the intimation regarding appointment
' wnr1 Rajesh Mishra, Advocate as Hony. Secretary of Bar Council of Delhi,

I'hanks & Regards
Bar Council of Delhi

..irir11ation_reg._appointment_of_Hony._Secy._BCD..pdf
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS, DELHI

(2249 —(332-3
No i /Cirl./Genl./West/THC/2024 Dated, Delhi the 24y A,

CIRCULAR
Sub:- Regarding appointment of Chairman and Hony. Secretary of Bar Council of Delhi.

Ref- 24709-24839/Genl./Misc./Circulation/2024 Dated 09.04.2024.

Forwarded copy of the Endorsement Letter No. 24709-24839/Genl./Misc./Circulation/2024
Dated 19.04.2024 received, on the subject cited above, from Ms. Barkha Gupta, Officer Incharge,
General Branch (C)/ District Judge (Commercial Court), Tis Hazari Courts, Delhi along with a copy
of Notification Bearing Diary No. 1530/B Dated 03.04.2024 and 885 Dated 12.04.2024 received

from Hony. Secretary, Bar Council of Delhi for information to:-

1. All the Ld. Judicial Officers of West District, Tis Hazari Courts, Delhi.

" The Chairman, Website Committee, Tis Hazari Courts, Delhi with the request to direct the
concerned Official to upload the same on Centralized Website through LAYERS as well as on
the Website of West District.

3. Reader to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts, Delhi.
Y. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request for uploading the
same on LAYERS.

District Judge (Commercial Court) -05/
Officer Incharge General Branch,

gyl

West District, Tis Hazari Courts, Delhi

Enclosure:- As above.




